
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO.603 OF 2024 

News Item Titled “अवैध खनन पर हो रही है काय�वाही, जेसीबी समेत 9 ट�ै�र ट�ॉली 

िकए गए ह� ज�” appearing in  chandaulisamachar.com dated 13.04.2024 

 
I N D E X  

S.No.  Particulars        Pages  
 
1. Status report on behalf of DM Chandauli 
 
2. Annexure R-1 
 Photocopy of the letter dated 16.04.2024 
 Sent to District Magistrate Chandauli  
 
3. Annexure R-2 
 Photocopy of letter date 29.12.2025 sent by 
 Mining Officer Chandauli to Regional 
 Officer U.P.C.B. 
 
4. Annexure R-3 
 Photocopy of Officer Memorandum 
 dated 02.01.2026 
 
5. Annexure R-4 
 Photocopy of letter dated 09.01.2026   
 Sent by Mining Officer Chandauli to 
 Regional Officer U.P. C.B. 
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6. Annexure R-5 
 Photocopy of letter date 10.01.2026 sent  
 By the above Committee to the 
 District Magistrate Chandauli 
 

Filed by  

 
[MUKESH VERMA] 

Advocate for the UKPCB 
Ch. No. 50, Old Block 

Supreme Court of India, 
New Delhi 110 001 

(M) 9810108098 
E-mail: mvermadv@gmail.com  

New Delhi  
Dated: 13.01.2026 
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Annexure R-1663



Annexure R-2664



Annexure R-3665



Annexure R-4666



Annexure R-5667
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